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THE AUHATI HIGH COURT AT GUWAHATI
(HIGH COURI OF ASSAM, NAGAIAND, MIZORAI4 AND ARUNACHAL PRADESII)

No.HC.VII-125/2008(pt.)/ to a01 I A

Smti layashree Bora,

It. Rcqistrar (Viqilancc),

Gauhati Hrqh Court,
Guwahati.

The Rcgrstra r,

Gauhati High Court,
Arzawl Bench, Aizawl

I
rV'

Dated Guwahatr the ! | October, 2024

Casual leave

Your lcttcr No.P.20O12l tl2o2t HC(AB)1272 datcd 04. 10.2024Ref:

r,S

Wtth refercnce to thc above, I am drrccted to inform you that Smh
Ngursangzuali sailo, Judgc, spcciar court, ND&pS, Arzawr has bccn granted casuar reave on
03.10.2024. A scnior ludrcial Officcr avarlable at thc station would rcmain in-charge of her
Court and Officc durinq hcr absence.

Yours faithfully,

s4l -
]T. REGIST RAR (VIGILANCE)

Memo No. Hc.vrI- 125 / 2008(Pt. 0 to2 tl lA. dated / 2\- \s- 2oL4)

Copy to

]T. REGIST RAR (VIGILANCE)

1.,tnti Ngursangzuali Sario, Judqc, Spccial Court, ND&pS, Aizawl
\_?/ f hc Proioct l4anagcr, Gauhatr High Court.


